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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 491 of 2025 in 

Comp. App. (AT) (Ins.) 

No. ____ of 2025 

 

Sandeep Suresh Mane 

Vs. 

New Phaltan Sugar Works Ltd. & Ors. 

 

 

Nagesh Sharma 

2.  I.A. No. 517 of 2025 in 

Comp. App. (AT) (Ins.) 

No. ____ of 2025 

 

Employees Provident Fund Organisation, Vashi 

Vs. 

Sadhana Netrochem Ltd. & Anr. 

 

 

Kaushal Gautam 

3.  I.A. No. 518 of 2025 in 

Comp. App. (AT) (Ins.) 

No. ____ of 2025 

 

Nuziveedu Seeds Ltd 

Vs. 

MP State Agro Industries Development Corp. Ltd. 

 

 

Varun S. Ahuja 

4.  I.A. No. 519 of 2025 in 

Comp. App. (AT) (Ins.) 

No. ____ of 2025 

 

Omkara Assets Reconstruction Pvt. Ltd. 

Vs. 

Halwasiya Developments Pvt. Ltd. & Ors. 

 

 

Abhishek Anand 

5.  I.A. No. 577 of 2025 in 

Comp. App. (AT) (Ins.) 

No. ____ of 2025 

 

Rajan Rawat,  

RP Future Supply Chain Solutions Ltd. 

Vs.  

Kishanlal Shivramji Sharma 

 

 

Dhananjaya Sud 
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